
NATIONAL COMPANY LAW TI{ItsUNAL
MUMBAI BENCI{

N{A 69,1/2018 in CP(CAA)-101z(MBtl2017

CORA]VI: SHRI B.S.V. PRAKASH KUMAR
MEMBER O)

SHRI RAVIKUMAR DURAISAMY
MEMBER (T)

ORDER SFIEET OF THE I{EARING OF MUMBAI BENCH OF 'IHE NA'IIONAL
COI\II,,\NY LAW TI<IIJUNAL ON 23.08.2018

NAMtl OIIl'[{ E PAit'l'lliS: Vodafone Mobile Services Ltd.

SIIC I'lON: 230-232 of Compranics Act, 2t)13.

ot(DIl(

At request of the Petitiurer's Counsel, list this matter on 24.08.2018.
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Ir{ember ( l'echrrica[)

B,S.V. PITAKAS I(UN,IAI(
Nlernbcr (Jtrclicial)

D


